| TEM NO. 5 COURT NO. 1 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
A5 in ClVIL APPEAL NO 10845 COF 2011
KAVAL KUMAR SRI VASTAVA Appel | ant (s)
VERSUS

DHANPATTI & ORS. Respondent ( s)
(Wth appln(s) for exenption fromfilingn O T. and early hearing and
recalling the court’s order and pernission to file additional docunents
and with prayer for interimrelief and office report)
Date: 18/10/2013 This Petition was called on for hearing today.
CORAM :

HON BLE THE CH EF JUSTI CE

HON BLE MR. JUSTI CE RANJAN GOGO
For Appell ant(s) M S Anuradha & Associ at es, Adv.
For Respondent (s)/ M. V. N Raghupat hy, Adv.

Appl i cant M. Vijay Kumar Pandita, Adv.
M. R D. Upadhyay, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

I.A for early hearing is disnissed for the present.
Counsel is permitted to renew it in the year 2014.

[ Madhu Bal a] [ Savita Sai nani ]
Court Master Court Master



